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By Hon’ble Ms. Ajanta Dayalan, Member – A  
 
 List revised. None for the applicant.  Shri T.C. Agarwal, learned 

counsel for the respondents is present.  

 
2. Learned counsel for the respondents states that the applicant is not 

being represented on last so many occasions and the counsel herself has 

not been appearing for the last six months. 

 
3. We find that on the last four occasions i.e. 18.02.2019, 22.04.2019, 

225.05.2019 and 24.06.2019, either none was present for the counsel for 

the applicant or the proxy counsel appeared and at his request, the case 

was adjourned. 

 
4. It is clear from the above that that the applicant has lost interest in 

pursuing this case.  Accordingly, the OA is dismissed in default and for 

non-prosecution. 
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                          Member – J         Member – A  
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